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Clearance of Chaatouuan Project, 
#00tta  (Maharashtra)

*318 £HW  ANAN̂ RAQ PAT1L 
Will the Minster  ol  IRRIGATION 
AND POWER fc*e pleased to state

(a) whether Chaskaman Project  in 
Poona District  has been cleared and 
sanctioned by the  Central  Govern
ment, and

(b) the estimated co»t thereof and 
when it & likely to be completed’

THE MJNJSTpt OF  IRRIGATION 
AND POWJ#t (OR K L RAP)  (a) 
and (b)  The question of acceptanpe 
of the Chaekam?n Project estimatea 
to cost $s 98 crores, a new project 
.n tPie Krlsjkffja basin received m 1*470. 
would -have to be considered alter the 
Krishna Water Disputes Tribunal has 
giyen its award, which it is hoped, 
may be available in a year or so

Report  J>y  former  Chairman  and 
ffinpgfag Director of  oil ftfle
ol Methanol by  the  then  GeAWal 
Manager of frautSty, now IHWrte

(* * m

*319 gftftX ACHAL SINGH
SHRI CHOPRA SHAILANI

Will $e Mmister of PETROLEUM 
AND CHEMICALS' be pleased to refer 
to the reply given to Starred Qpeogon 
No 32 on the 14th November,  1972 
regarding the septyrt by  the former 
Chairman and Managing Diroctpr  of 
Fertilizer Corporation of India on the 
sale of mAthsftol and «th«r deals by

pirector  (Pr«*U*ctisn fa > Marketing* 
wiH state:I1* 1 “ IV ■ *

(fi) wketfyfr tfye £entral  Vigilance 
Commission has «xamî the report 
end it so, tfee ,owtc(»aie thereof, and

(b)  t£e action proposed to be taken 
by Govfernmeftt tWooft*

THJf MIK&STEft OF PETROLEUM 
AND  CHEMICAL  (&HRI  D  K 
BOROOAH) (a) and (to) On con
sideration of the report of the former 
Chairman & Managing Director, Ferti
liser Corporation of India and  other 
connected papers, the Central Vigil
ance Commission advised that neither 
Dr  S K  Mukhexjee,  Director 
(Marketing) nor Shn V Chandrasek- 
haran Marketing Manager  Trombay 
should be held blameworthy in  any 
Way ahd that no action need be taken 
against them

Huge Profits by Forelgp Pharmaceu
tical linns by Conjuring JFfke Manu

facture

*320 SHRI N K SANGHI Will the 
Minister  of  PETROLEUM  AND 
CHEMICALS he pleased to state

(a) whether a recent study  made 
by the Jawaharlal Nehru  University 
has further substantiated the fact that 
foreign pharmaceutical firms in India 
are making huge profits by ‘Conjuring 
fake manufacture’ of drugs from im
ported intermediates,

(b) whether these firms are import
ing intermediaries comparatively at a 
much higher price and that no efforts 
ate being made to manufacture these 
m India, and

(c) wkat steps ax* being taken  to 
reduce dependence  on such  foreign 
firms and also to manufacture  such 
drugs so that repatriation  of  large 
profits Is r*4w$d?

THE Mmmm   OF PjETROLEUM 
AN3?  CHEMICALS  (SHRI D  K 
&QRO&A0)' (a) fit> (e) A statement 
is laid on the Tqtjj* of $e House
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(a> tittd fb). In * fttudy *aA* by 
i$hr|  R«tf «C Jaw*twrlal Ifohru
University entitled  ‘‘Foreijfn Techno
logy in Indian Pharmaceutical Indus
try’*, a conclusion has been drawn that 
loftMffo pfefetmaciutieal Arm* in India 
are making {feupe profits fey -ponjurjng 
fake manufacture of drugs from im
ported  intermediates.  Shti  Ranga 
fcao state* that certain jfoseign firms 
tafc* up production  of some  drugs 
from penultimate stage by importing 
the penultimate intermediate M high 
prices,  and  going  through only a 
simple one steps .process and this has 
been termed by him as a ‘fake manu
facture’  In this connection  he has 
mentioned  chloramphenicol  and 
Chlovoqum as fcvo jdartpg samples 
of fake manufacture. The  informa
tion furnished by Shri  Ranga Rao 
does not appear to he correct A com
parison of prices oi imported  drugs 
and tatemdsota* Has been made by 
Government during the  period
which indicates tkpt in qw caw. cited 
by Shri Ranga Rao, manufacture  of 
Chloramphenicol and Chloroqum has 
resulted in foreign exchange saving to 
the country and that the price of im
ported intermediate raw material  is 
lower than  the  price of imported 
finished product. Further,  Chloram- 
pbeniool is being manufactured main
ly from imported Bengal dehyde, and 
import of the  penultimate  interme
diate viz. Nitro Aminodiol is allowed 
with a view to supplement the indi
genous availability and  not in  lieu 
thereof  Production  of  Chloroquin 
has Alio  beett ttfken  up  from 4-
Hy4roxy~7  Ghlcroq̂inoluje  is 
not the penultimate stage. While some 
units a*e Producing these Wo drugs 
from basic stages, the other units have 
been asked to switch over their pro
duction from more  basic stages  It 
may also be stated fturt witile consi
dering the import of intermediates or 
taw materials far mamufaature of any 
drug adequate cave is taken *0 ensure 
that local production results in ade
quate savings in fawjgn exchange vie- 
«-*tfs import of bulk drugs as such. A 
cases ot d*ug manufacture* firms

with foreign equity  importing  bulk 
dmgs/raw me*«#*is  bi#her prices 
Hunt  those  «v*U»ble  from  other 
sources at competitive  prices,  have 
beea brought to the of  the
Government  la all such cases, suit
able action is isfcefi to tytygg down the 
price? to competitive levels. The ceil- 
mg prices  wftfcl̂ 
drugs can be imported H*we Mftwfcdy 
been specified in tt̂e Inpport Trade 
Control  Policy  Rook.  Jmp°rt  of 
several  drugs  has  been  canalised 
through the State Trading  Corpora
tion and the coverage of the items 
under the canalisation scheme is »e- 
viewed from time to time to see Whe
ther  any  additions  ***  necessary 
Besides, the concerned manufacturing 
units are also persuaded to take  up 
production of such intermediates m 
the  country •«  soon  as possible. 
Government’s examination  therefore 

has not substantiated the conclusion 
drawn by Shri RAnga Rao

(c) Some qf the stew taken by the 
Government to regulate fee ah*** of 
the foreign firms in tlfii field ot induS' 
try and also to build up the Indian 
Sector of the industry we :

(1) The Indian  Sector of
industry is b e ln g  accordert 
preferential treatment in ««
approval  of  manufacturing

schemes.

(2) Manufacture ot  lncr®Jŝ  
number  ol  bulk  drug, 

through  the PuM*e  “ctor 
projects.

(3) Industrial licence is generally
not issued to foreign  firms 
for  producing formulations,
except of those  of  a  very 
essential nature, and similar
ly licence is not issued where 
the  proposed formulation

activity is not linked with the 
production of bulk drugs;

(4) Imposition  of  appropriate 
export Obligations as a con
dition precedent to expansion 
in capacity or for taking up 
of new activity; And
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(5) Progressive  reduction  ot 
foreign  equity  participation 
with  corresponding  increase 
of Indian share-holdingg  as 
and when they are  allowed 
expansion ol their  manufae* 
turing activities.

Idnkdunent  of  Burdwan-Howrak 
Chord Lines Staff (Eastern Railway).

2990. DR. SARADISH  ROY:  Will
the  Minister  of  RAILWAYS  be 
pleased to state:

<a) whether several  members  of 
P.W.D.  staff  of  Burdwan-Howrah 
Chord line (Eastern  Railway)  have 
been retrenched;

(b) if so, the reason therefor;

(c) whether several new employees 
have since been  appointed  on  the 
same section of P.WD.; and

(d) if so, the reasons for not re- 
employing the retrenched staff?

THE DEPUTY MINISTAR IN THE 
MINISTRY OP  RAILWAYS  (SHRI 
MOHD SHAFI QURESHI). (a) Yes.

(b) Casual labour who are engaged 
for specific works are retrenched  oft 
completion of the works if no alterna
tive employment in the area can  be 
found for them.  The juniormost are 
retrenched first. For alternative em- 
nloyment also senior persons are con
sidered in preference to juniors.

(c) No.

(d) Does not arise
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